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these visits is that we will try to resolve the issue of Indian fishermen also. We are making certain 
other arrangements making adequate propaganda and we would like to ensure that they adequately 
work. Sometimes, it happens. This is an abnormal situation. We cannot deny the facts. I am not 

taking you back to the memories of 20 years ago, but we are fully aware of what has happened and, 
therefore, keeping that in view, this is really a very sensitive issue, and let us not politicise it. We try 
to politicise everything. It does not help us either. Therefore, these are grave issues. People are 

suffering and we shall have to do whatever we can do. By simply showing temper here and using 
strong languages, Mr. Deputy Chairman, Sir, I do not feel, that these issues can be resolved. For 
that, we shall have to patiently work out, talk and negotiate with the parties concerned. Thank you, 

Sir. 

DR. V. MAITREYAN: Sir, he has not mentioned about pro-LTTE activities. He has not mentioned 
anything about it. ...(Interruptions)... 

MR. DEPUTY CHAIRMAN: No, no more clarifications. ...(Interruptions)... Clarifications are 
over. ...(Interruptions).. 

_________ 

RECOMMENDATIONS OF THE BUSINESS ADVISORY COMMITTEE 
MR. DEPUTY CHAIRMAN: I have to inform the Members that the Business Advisory Committee 

in its meeting held on Thursday, the 23rd October, 2008, has allotted time for the Government 
Legislative Business as follows:- 

1. Consideration and passing of the following Bills: 

(a) The Limited Liability Partnership Bill, 2008 - Two hours 

(b) The Prevention and Control of Infectious  
  and Contagious Diseases in Animals Bill, 2005 - Two hours 

(c) The Code of Criminal Procedure (Amendment)  - Two hours 
  Bill, 2006  

2. Consideration and passing of the Agricultural   
  and Processed Food Products Export  
  Development Authority (Amendment) Bill,  - Two hours 
  2008, after it has been passed by Lok Sabha.  

3. Consideration and passing of the following Bills as passed by Lok Sabha: 

(a) The Airports Economic Regulatory Authority  
  of India Bill, 2007 - Two hours  

(b) The Indian Maritime University Bill, 2007 - Two hours 

The Committee recommended that Private Members' Business (Resolutions) scheduled for 
Friday, the 24th October, 2008, may be postponed to some other day. 

The Committee also recommended that the House may sit up to 6.00 p.m. and beyond, as and 
when necessary, for transaction of Government Legislative and other Business. ...(Interruptions).... 
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DR. V. MAITREYAN (Tamil Nadu): Sir, this is highly objectionable. ...(Interruptions)... We are 
walking out. 

[At this stage, some hon. Members left the Chamber.] 

SHRI BHARATKUMAR RAUT (Maharashtra): Sir, I want a clarification. Hon. Railway Minister is 
here. 

MR. DEPUTY CHAIRMAN: Yes, what is it? 

SHRI BHARATKUMAR RAUT: Sir, I want to bring to the notice of the House that the hon. 
Railway Minister has made comments during his reply to the Supplementary Demands, which were. 
...(Interruptions)... 

MR. DEPUTY CHAIRMAN: No, that is over. ...(Interruptions)... No, you should have raised the 
issue then only. ...(Interruptions)... Please, sit down. 

______ 

STATEMENTS BY MINISTER – Contd. 

National Land Records Modernisation Progress (N.L.R.M.P.) 

Đामीण िवकास मंĝी (Ǜी रघुवंश Ģसाद ȋसह): उपसभापित महोदय, राÍĘीय भिूम अिभलेख आधुिनकीकरण 
काय«Ďम मȂ य.ूपी.ए. सरकार के एन.सी.एम.पी. मȂ यह पिरकÊपना की गई है िक "राजÎव Ģशासन को पूण«त: 
आधुिनक बनाया जाएगा तथा ÎपÍट भिूम Îवािम¾वािधकार तैयार िकए जाएंगे। इस Ģावधान पर अĐेǄर कार«वाई 
करते हुए रा¶यȗ तथा संघ रा¶य ©ेĝȗ, भारत सरकार के संबिंधत मंĝालयȗ/िवभागȗ तथा िवशेषª एजȂिसयȗ के साथ 
Ëयापक एवं गहन परामश« के पÌचाÞ राÍĘीय भिूम अिभलेख आधुिनकीकरण काय«Ďम तैयार िकया गया। मंिĝमंडल 
ने 21 अगÎत, 2008 को अपनी बठैक मȂ एन.एल.आर.एम.पी. को अनुमोिदत कर िदया है। 

एन.एल.आर.एम.पी. का मु°य उǈेÌय आधुिनक, Ëयापक एवं पारदशȓ भिूम अिभलेख Ģबधंन Ģणाली िवकिसत 
करना है, िजसका अंितम लÑय Îवािम¾व की गारंटी के साथ िनÌचायक भिूम Îवािम¾वािधकार Ģणाली को लागू 
करना है। 

यह केÂğ Ģायोिजत योजना होगी, िजसके िनÇनिलिखत घटक हȗगे:- 

(iv) भ-ूकर मानिचĝȗ के अंकीकरण सिहत भिूम अिभलेखȗ का कÇÃयटूरीकरण, िलिखत तथा Îथािनक  
  आंकड़ȗ का समेकन, तहसील और रा¶य Îतर पर आंकड़ा-केÂğ Îथािपत करना, राजÎव कायɕलयȗ को  
  अंत: सÇबǉ करना। 

(v) आधुिनक ĢौǏोिगकीय िवकÊपȗ का Ģयोग करके सवȃ©ण/पुनस«वȃ©ण करना तथा सवȃ©ण एवं बदंोबÎत  
  अिभलेखȗ को अǏतन करना। 

(vi) राजÎव कायɕलयȗ के साथ उप-पजंीयक के कायɕलयȗ को अंत: सÇबǉ करने के साथ-साथ पंजीकरण  
  का कÇÃयटूरीकरण करना। 

(vii) तहसील Îतर पर आधुिनक अिभलेख क©/भिूम अिभलेख Ģबधंन केÂğ Îथािपत करना। 

(viii) Ģिश©ण और ©मता िनमɕण  

(ix) मूल भौगोिलक सूचना Ģणाली। 

एन.एल.आर.एम.पी. की कुल पूजंीगत लागत 5656 करोड़ Ǘपए होने का अनुमान लगाया गया है। 

काय«Ďम के अंतग«त कायɕÂवयन की इकाई िजला होगा। एन.एल.आर.एम.पी. के अंतग«त देश के सभी िजलȗ 
को 12वȒ योजना के अंत तक शािमल िकया जाएगा। 


